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F. No.P-24017/34/2020-1PR-1 -
Government of India
Ministry of Commerce & Industry
Department for Promotion of Industry and Internal Trade
IPR-Establishment Section _ .
' ' Udyog Bhawan, New Delhi- 110 011.
‘Dated: Friday, 21* August, 2020 -

Department for Promction of lndustry and Intémal Trade (DPIT) invites
applicauons for the post of Vice-Chairman, Intellectual Property Appellate Board (IPAB), :

Chonnar,

IPAB 15 an Appellate Board, established underl'Section 83 of the Trade Mark_s Act,
(199 under the administrative control of DPIIT. It exercises jurisdiction over the matters
wiurusted with it under the various laws related to Intellectual Property Rights (IPR).

Persons fulfilling the eligibility and qualifications laid down by the Tribunal,
sppellate Tribunals and Other Authorities  (Qualifications, Experience and Other
Condiions of Service of Members) Rules, 2020 as listed below may apply on the
prescribed proforma so as to yeach DFIT on or before four weeks from the date of
publication of this vacancy in the ‘Employment News': it e g

[Fost Vice-Chairman, [PAB (one post)

Location - Chennai, Tamil Nadu

ray Scale : A salary of Rs. 2,258,000 per month and other allowances and
beneilts as are admissible under the said Rules. - '

!_1'ii.i5i;;-i11:y Criteria A person shall not be qua_l_iﬁed for appointment as Vice-
: Chairman, unless he- g N

&. s, or has been, a Judge of High Court; or

b. has, torwo years, held the office Judicial Member or a
Techrical Member and has a degree in law with twelve
years of practice at bar or twelve years’ experience in a

!i State Judicial Service.

j-: _'._., < bt Not more than GS.._fears A(retlizéméz;n a;_;.;ej__

‘Term and tenure 'The Vice-Chair'man'.aha]l hold oﬁi_c’e fo_f a term of _fdﬁr years or
e 1l he attains the age of sntyd‘wa year, whichever is earl:er '

4. Lligible and willing pu.é.rs.cm ﬁm‘y subnﬁt fheiz appl_icaﬁbn n the proforma given in

Anagzure to Shr Rajesh Ranjan, Under Secretary, Deparunent for Promotion of Industry
—na intermal Trade, Ministry of Commerce & Industry, Gavernment of India, at

Lesn.rapjan@govin. : it .

Tt e o (Rajesh Ranjan)
Under Secretary to the Governmment of India
Tel: +91-11-23063651

- e-Mail: rajesh ran jan@goy.in




RAJASTHAN HIGH COURT; JODHPUR

No.Estt.A(ii)/04/2020 ) 2 B\o Date : ©/09/2020

Copy forwarded to following for information and necessary action:-

1.
2.

Hon'ble Judges sitting at Raj. High Court Jodhpur through P.S.
Registrar .(Admn.), R.H.C. Bench Jaipur with the request to
distribute it to all the Hon'ble Judges sitting at R.H.C. Bench
Jaipur through P.S.

Hon'ble Judges who have retired in August, 2019 and thereafter.

All the Judicial Officers of District Judge Cadre, who are going to
retire on or before 30.09.2021 :

. Computer Cell, RHC, Jodhpur to upload it on website of Rajasthan

High Court and E-mail to retired Hon’ble Judges.




ANNEX __E_'-l

BIODATA OF CANDIDATE (IN DUPLICATE)

Date of superannuation (if applicable) ..

POST APPLIED FOR
Please Affix duly signed
lone Passport size
" |photograph here, and
[attach 2 unsigned photo.
151 No. “PARTICULARS
L |Name of candidate in block letters (as appears in|
Educational certificates)
2 Father’s/ Husband’s Name
3. | Date of birth (in Christian Era) and Age (As on|
closing date of application) '
4, Educational  Qualification (l\mdly atlat.h auested e
copy of educational qualification B '
5. | Date of enrolment as an advocate /Patent Agent or|
as appiicable
G. Gender (Male/ Female/ Olhel‘b] Married or|
' Unimarried SR
7. | Correspondence Address along with Tel. ‘No. &| -
Mobile No. with Fm and e-mail dddzess (n‘ any)
8. Name & Addr:_:.s of Lhe Omcf,/ Department/ Court
where at prt_:u.nt working -
9. |a. Present/ last_ postheld, if any
b. Pay Band &Grade Pay
o Puj, in de Band
[in case prLSOtllly on depumtmn lndlcate above
details of regular pc-bt held alsoj '
10, | Dare ofappointment in the present grade
L




12. | Details of Employment, in Chronological order
(enclose Separate sheet, if required)

Sl. | Office | Post held with | From | To | Nature
No. < |Pay . Scale/Pay| =" T |af
Band & Grade _D_.ut_i_es
Pay '
(indicate
whether on
regular basis or
otherwise)

13. | Date of return from the Ex-cadre post, ifany

14. | Whether be__luug to S(_‘,/ST;OBC,(GE@_;. _

15. fCitations of the important cases of Trade
Marks/Patent/Copyright - Act appeared in the
Supreme Court or any other High Courts.” ;

16. | Additional Information, if any, which the applicant |
likes to furnish in support of his suitability for the
post. Enclose a separate sheet, if the space is
insufficient. N

17. | Published work, if any, under P_atent_/ Trade Marks/
Copyright Law, if any (enclose copy) '

Place :
Date ;

__(Si_grigt__ure of the Candidate)



P“rt"ll _

(To be rilled by the emp_l,_oyer, if .appficable]

It is certified that the information furnished by 53 o has been
checked as per the service records of the individual and Ibund correct.

it is certified that no dlb(.lpllnd]}l’/ Vlgllance case is -either pendmg or. ..
contemplated agam:.t . : , .

In the event of his/her selection _ he/she will be relieved of
his/ her duties from this office.. ' : -

lm/ha,r annual Confidential Rc.purls [Photowples duly dttested) for the last hve. £y

years are sent herewith.

Date:

Name:
Designation:

Telephone No.



